File No: 20/A.C- AMC/C.T/08
Customs, Excise & Service Tax Appellate Tribunal

West Block II, R.K.Puram, New Delhi - 110066

Dated 09.05.08

NOTICE INVITING TENDER

Quotations are invited from the experienced firm for AMC of 73 ACs of this Tribunal for a period of one year from the date of execution of contract. The interested firm shall be with experience of minimum 05 years in the similar field having 02-03 AMC in Govt. Offices in and around R.K Puram area. The firm shall have its own qualified A.C. Mechanic and the work should not be given to any other sub contractor in any case.

CATEGORY OF AMC

1. For Comprehensive AMC – 39 Split A.C
2. For Rate Contract Service -  34 Window A.C

(Schedule of Fixed rate Enclosed)

Interested firm may submit their separate quotations for each on or before 15th may 2008 to the under signed personally. The selected firm has to sign a separate AMC agreement with details terms and conditions for the AMC.  The firm shall submit security deposit of Rs. 5000/- in the form of Fixed Deposit at the time of execution of Contract which will be in the custody of accounts section till the expiry of Contract.

However, this office has right to modify/cancel any quotation without assigning any reason thereof.

Sd/-
(G.N.GHOSH)

Astt. Registrar

  Gen- Admn

Copy to : Notice Board/ website

All interested party as per list.

